Papers Laid on the Table of the House by Ministers/Members
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THE MINISTER OF FINANCE; AND MINISTER OF CORPORATE AFFAIRS
(SHRIMATI NIRMALA SITHARAMAN): Sir, with your permission, I rise to lay on the
Table a copy each of the following papers (Hindi and English versions) under Article
281 of the Constitution:-

(1) Report for 2026-2031 (Volume I Main Report) Sixteenth Finance Commission.
(2) Report for 2026-2031 (Volume II Annexures) Sixteenth Finance Commission.

(3) Explanatory Memorandum as to the action taken on the recommendations
contained in the above Report.
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